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Unsta rrcd Quest ion No. 5 1 93 on 1 1  
Augus t ,  1 982 regard ing product ion of 
soap  by H i ndustan Lever Ltd . ,  and 
state : 

(a) how the tabu la t ion of the 
ac t ivi t ies o f  Hindustan Lever Ltd . has 
been achieved under  the heads 
"Append ix- I  and  2 "  (ac t i v i t ies i nvolving 
sophis t i ca l s  technology) when no ed ib le  
oi ls can be used in  the product i on of 
soaps a nd non.ed i ble o i l s ,  Governmen t 
do not ·  m a i n ta i n  sepa ra te  s ta t i s t ics 
regarding  - product ion of soaps based on 
tradi_t ion;i l  o i l and  m i nor oi l ; and 

(b) whether  keep ing i n  view the 
a foresa i d  s i t u a t ion ,  Hindus tan Leve r 
Ltd . is en t i t led t o  reta i n  i ts foreign 
majori ty hold i ni;,i ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
S .  M. KRISANA) : (a) and (b) Presum
ably the i n te n t ion  of the Hon 'ble 
Members i n  re fe rri ng to Appendix 2 i�  
to manufacture o f i t ems i nvolv ing 
sophis t ica ted technology. Da ta  rega rd i ng 
turnover of M/s .  H i ndus tan  Lever Ltd . 
was provided i n  n:p ly  to Unsta rrcd 
Ques t ion  No . 741 5  da ted 1 5 . 4. 1 983 .  I n  
assess ing i ts t u rnover for FERA 
purposes en t i re t u rnover from processed 
triglycerides and 50 per cent of turnover 
from sapon ifica t i on for i ts own capt ive 
consumpt ion a rc treated as t u rnover 
involv ing soph i s t icated technology. The 
turnover data a re duly ce r t i fied by the 
Chartered Accoun tan t s  a nd accepted by 
the Reserve Bank a ft e r  scru t iny .  

Radar Stat ions Set l Jp on Sea Coast 

4659.  SHRIMATI JAYANTI 
PATNAIK Wi ll t he M i n ister of 
TOURISM AND CIVIL AVIATION 
be p leased to s la te : 

(a) the number of radar s ta t i ons set 
up at d iffere n t  sea coasts of Ind ia  ; 

(b) what other techniques that have 
been adopted by the Government to 
keep a track on cyc lone, flood and other 
weather condit ions ; and 

(b) the deta i ls thereof ? 

THE MINISTER OP STATE IN 
THE MINISTRY OF TOURISM AND 
CI VIL AVIATION (SHRI KHUR• 
SHEED A LAM I<HAN) : (a) India 
Metrological Department have set 1,1p 
e ight high power Cyclone De�tlon 
Radar- si,; on the east coast 11nd two 
on the west coast. 

(b) and (c) In  addi tion to Cyclone 
Detect ion Ra<lars, the following are 
used for detection of cylones , their 
in tensi t ies and other wea ther systems ;.  

( l )  Convent ional whether charts. 

( i i ) Satel l i te pictures from Polar 
Orbi t t i ng and Geostationary 
sa te l l i tes i nclu<ling INSAT-IB. 

Computerised techniques have a lso 
been developed for pre4ict ing movement 
of cyclone and storm su rges .  These are 
i n  opera tional use now. 

Flood forecas ts  a re issued by the 
Flood Forecas t ing Cen t res of Central 
Water Commission. India Meteorological 
Departmen t provides heavy rainfa l l  
warnings i n  respect of variour river 
catchments for this purpose . 

12.00 hrs . 

HOMAGE TO NATIONAL MARTYRS, 
BHAGAT SINGH, RAJGURU AND 

S UKHDEV 

MR, SPEAKER : I am placina the 
fol lowing Resolution before the House : 

"This House pays i ts homage to 
the Nationa l  Martyrs, Bhagat 
Singh, Rajguru and Sukhdev who 
were hanged on this day in 1 930 
by British Imperialists and died 
for the cause of freedom of 
Mother India, while declarin1 
their . faith in Republican, 
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Democra t ic ,  Secu lar and Soci a l i s t  
Ind i a . "  

I hope the House w i th  me .  

SEVERAL HON. MEMBERS : Yes, 
let us adopt it unanimously. 

The Resolut/011 was adopted, 

12,01 hr,;. 

( The Members the11 stood in silence 
for ,, short while) ,  
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SHRI KRISHNA CHANDRA 
HALDER (Durgapur) : Sir, I want  to 
make submission tha t  vou make refere
nce to the Jal ianwaht Bagh martyrs a lso. 

(/nter,uptions) 

MR SPEAKER : One by one. 

SHRI GEORGE FERNANDES 
(Muzaffarpur) : S ir, what has happened 
to my privi lege motion aga inst the 
Home Min ister ? 

MR.  SPEAKER : That has been 
rejected. 

Martyrs 

SHRI GEORGE FERNANDES : 
S i r  I have received a let ter which the 

r Law Minis ter has sent .  My submlsaion 
is that . 

MR.  SPEAKER: I have gone throuh 
that myse l f. I have studied each of i ts 
aspects and found i t untenable, 

SHR I GEORGE FERNANDES 
There is only one aspect . 

MR.  SPEAKER : You can come to 
me. Thi s  i s  my ru l i ng ,  bu t  you are 
wckomc any time t o  discuss wi th me . 

SH R I  GEORGE FERNANDES ; 
Can I d i scuss i t  with you , S i r  ? 

M R . SPEAKER : Yes, any t ime.  
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G ive me some not ice for ca l l  ioa 
Attent ion .  
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